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Name of the corporate debtor

Date of commencement of liquidation

List of stakeholders as on

KHULLAR HOSPITALITY PRIVATE LIMITED

18.11.2019
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19.03.2021

List of operational creditors (Government Dues)

A | | | (Amount in Rs)
Amou
Details of Claimant Details of claim received Details of claim admitted it of
Amount any
covered |Whether mutu
by lien |lien/ %age al |Amo |[Amou
or attachm [share in |Amount|dues,| unt | nt of
Ident attachm |ent total of that | of |claim
ificati Amount of ent removed|amount | conting | may |claim|under
Departm |Governme |on |Date of Amount claim Nature of pending |? ofclaims | ent |be set|rejec|verific| Remarks, if
SI No|ent nt No |receipt claimed admitted claim disposal |{(Yes/No) |[admitted | claim | off | ted | ation any
GOODS & Default in
SERVICE payment of
1|TAX CENTRAL 29.01.2020 | 2,76,36,748 | 2,76,36,748 |UNSECURED O|NA 54.02% 0 0 0 0|service tax

For KHULLAR HOSPITALITY PVT, LTD.

(UNDER LIQUIDATION)

AL AGARWAL
(LIQUIDATOR)
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